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the Minister has been talking about it and 
inviting a national debate on it. Both the Joshi 
Committee and the Parthasarathy Media 
Advisory Committee have referred t0 it and 
now the recommendations have come. I 
would like to know from the Minister when 
he is going to announce the media policy and 
whether he will give an opportunity to this 
House to discuss it threadbare. 

SHRI V. N. GADGIL: As I have slated 
earlier, my concept of the media policy, I 
have spelt out as the communication policy. I 
would like consensus to evolve after a 
national debate. Then it should come before 
Parliament. 

SHRI M.S. GURUPADASWAMY: May I 
know whether the Minister is aware of the 
Chanda Committee report which was 
submitted long back — I happened to be a 
member of that Committee in which we have 
categorically stated that there should be 
autonomous corporations for the All India 
Radio and the Doordarshan? What has 
happened to that recommendation, whether it 
is still being considered or it lias   been  
shelved? 

SHRI V. N. GADGIL: We have repeatedly 
stated in this House as well as outside that 
Government is of the view thai autonomous 
or semi-autonomous status is not called for. 
But the P.C. Joshi Committee has 
recommended a different structure on the 
pattern of the Railway Board. I understand—I 
have not gone through and studied it—that 
the Parthasarathy Committee has also 
proposed certain restucture for the 
Doordarshan particularly. We will  go  
through this. 
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MR. CHAIRMAN; No, His question is, it 
was reserved for flats. Why was it not used 
for flats and it was used for something else? 
That is the question. You See, in part 

(a) it has been asked: 

"Whether it i$ fact    that   an area of 
land under the Zonal Development Plan 

of   the   Lawrence       Road   Residential..." 

SHRI DALBIR SINGH:  Just a minute, Sir. 
Central Government in November, 1972 
approved the Zonal Development Plan of 
Zone S-II, Lawrence Road.   Under section 
9(2) of the Delhi Development Act in this 
Zonal Plan this area of 12.34 hectares was 
proposed to be used for setting up factories, 
transport centre, bus terminal. Out of these 
12.34 hectares, about 6 hectares had 

been allotted for construction of the Delhi 
Transport Corporation depot, and accordingly 
buildings were constructed and are under 
construction now. 

MR. CHAIRMAN: No, no, you have not 
understood the question. Are you satisfied 
with the answer, Mr. Richharia? 

'Iliis area was reserved among other things 
for flats. His question is why flats were not 
built and why the Delhi Transport 
Corporation depot was built.. If you have got 
the answer,   you give. 

 


